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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.

ORIGINAL APPLICATION NO. 52/2024/EZ

BIRANCHI NARAYAN DASH AND
OTHERS. i APPLICANT
VERSUS

UNION OF INDIA & OTHERS... RESPONDENTS

ADDITIONAL _AFFIDAVIT FILED ON__BEHALF OF
RESPONDENT NO.4 IN COMPLINACE TO THE ORDER
DATED 17.01.2025

I, Sri Hemanta Kumar Nayak, aged about 36
years, Son of Sri Prafulla (henivy Nayak at present
working as Tahasildar, Nuagaon, Dist-Nayagarh, do
hereby solemnly affirm and state as follows:-

I That I am working as Tahasildar, Nuagaon, Dist-
Nayagarh and I have been duly authorised by the
Collector & Dist. Magistrate, Nayagarh ( Respondent
No.4) to swear this affidavit on his behalf.

2. That the Respondent No.4 ( Collector & Dist.
Magistrate, Nayagarh) filed counter affidavit and
Additional Affidavit before this Hon’ble Tribunal on
31.07.2024 and 09.10.2024 which may be treated as part
and parcel of this affidavit.

3. That the Hon’ble National Green Tribunal,
Eastern Zone Bench, Kolkata has directed vide order

dated 17.01.2025 to the State respondents to file




translated copies of the Sabik Record as existing on
25.10.1980 within two weeks. Accordingly, after
obtaining the legible translated copies of Sabik Record
( prepared during 1932 settlement operation) and Hal
Sabik information, this deponent has produced the same
by filing this affidavit.

Copy of the translated copies of the Sabik

Record and Hal Sabik information are annexed

herewith as Annexure-J/4 series.

4. That, this deponent also crave leave of this
Hon’ble Court to file a further affidavit or affidavits if
the situation so warrants,
2 That the facts stated above are true to the best of
my knowledge, belief and based on official records.
VERIFICATION
I, Sri Hemanta Kumar Nayak, aged about 36

years, Son of Sri Prafulla Clhemdya Nayak at present
working as Tahasildar, Nuagaon, Dist-Nayagarh, do
hereby verify that the contents of the above affidavit are
true and correct to the best of my knowledge as derived
from official records and noting material has been
concealed there from.

Verified at Nayagarh on this 50 day of
March,2025.

Cuttack
Date: 05.03.2025




AFFIDAVIT

I, Sri Hemanta Kumar Nayak, aged about 36
years, Son of Sri Prafulla Clhovorg Nayak — at present
working as Tahasildar, Nuagaon, Dist-Nayagarh, do
hereby solemnly affirm and state as follows:-

1. That T am the Tahasildar, Nuagaon, Dist-
Nayagarh and I have been duly authorized by
the Collector & Dist. Magistrate, Nayagarh,
Respondent No.4 to swear this affidavit on his
behalf. I am well acquainted with the facts of
the case and as such competent to swear this
affidavit on my official capacity.

2. That the facts stated above are true to the best
of my knowledge and based on official

records.

Identified by a2
g b < DERON
Addl. Govt.Advocate
CERTIFICATE
Certified that the cartridge papers are not

available.
8 /Q«@/
Cuttack (SAbI:I_IL SWAIN)
Date:05.03.2025 ADDL.GOVT.ADVOCATE
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RAMA CHAND D p }f—k, NOTARY
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HAL-SABIK INFORMATION CORESSPONDING HAL PLOT NO. 1
UNDER MOUZA - NUAGAON

Mouza — Nuagaon P.S —Nuagaon No. -62
Khata No. 182
RT — Abada Ajogya Anabadi

Hal Plot No. Kissam 5 Area

01 Parbat — | Ac 125.22

Sabik Information :-
Mouza — Nuagaon
Pragana — Korada
Sabik Plot No. -1, 2, 3, 4(partly), 76(Partly)
Sabik Khata - 79

RT — Anabadi
Sabik Plot [ Kissam Area
No. |

1 Pahada Ac 53.30
| 2 Pahada Ac. 14.00
| 3 | Pahada | Ac.18.00 |

4 _ Pahada Ac. 31.70 i
L 76 Bagayat Tentuli | Ac_0.86
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Name of village and number CONTINOUS
Nuagaon -31 Nayagarh
Thana - Nuagaon
! | | i
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| residence { with
‘ | plot No.
1 z 1 3 4 5 6 7 f 8 i 9 10
| 78 Chakarana 789 1 N. Subal Swain Sharad | 0 | 09
g - JamiKu4 Gudupangi S. Natabar Swain | doyam Ek
{ | E. Subal Swain Fasal
' W. Natabar Swain
23 3 39
79 (Anabadi) 1 1 Pahad 53 |30
: 2 1 ; Pahad 14 00
| } 3 1 | Pahad 18|00
| g 4 1 | Pahad 31 |70
L] | 45 T Pathar |0 |01
| 4 1 Pathar 0 |12
! ! ! 51 1 | Pathar 0 |of
! i i 939 1 ‘ Pathar 0 |o4
| ‘ 456 ' Pathar 0 |09
| \ 461 ! Pathar 0 |02
| { 934 CPatar |0 |04
1 937 i Pathar lo |09
, 980 I Patharbani | 0 36
- !
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Name of village and number CONTINOUS

Nuagaon -31 Nayagarh
Thana - Nuagaon
T
: Area Name
Name of tenant i = TE of the
: ; or tenure i o Tank
Sgr‘;al Kr;il:an holder caste, | Status i?rzgif?g?,;i i Kita Boundary ClaSSlI'::‘i;tIOH of whence
| fathers name & irgated
residence with
plot No.
1 2 3 4 5 6 7 8 9 10
79 (Anabadiku2 | 7/86 | 981 Para Pathar Jungle 1 22
31 | o83 Pathar 3 |88
1013 Pathar 2 37
: 1019 i Pathar 0 46
959 ! Pathar 0 |o7
: 963 Pathar 0 04
}f 965 Patharbani 0 |15
i 972 Pathar 0 |06
975 Pathar 0 09
| 117 1 Padia 0 |08
121 1 _ Chhota Jungle 1 {08
! 124 1 Amba bagayat 2 1
| 128 1 Amba bagayat 0 (7
i 139 i 1 Chhota Jungle 0 08
| 193 i1 Panas bagayat 0 08
; 76 1 Bagayat Tentuli 0 86
: 1 Bagayat 0 43
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